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WRITTEN ANSWERS TO 
QUESTIONS

Efforts to remove Corruption from 
Railways

*202 SHRI BHOLA MANJHI WilJ 
the Minister of RAILWAYS be pleas
ed to state

(a) whether attention of f o \rrn - 
menl has been drawn to Ihe news 
item published m the Hindustan 
Stariduid (last Dak Edition) dated 
18th February, 1972 under the caption 
“All-out Eflorts to remove ~on notion 
irom the Railways" and

(bj if so, the reaction of Govern
ment thereto’

THE MINISTER OF RAILWAYS 
(SHRI T A PAI) (a) and (b) A 
statement is laid on the table ol the 
Bouse [ Placed in Library Set No 
•l/T-3832/721

netting up of a Central Bod> for 
Controlling: Central Power Generation 

and power units

*•213 SHRI GIRDHAR GOMANGO 
SHRI BISHWANATH JHUN- 

JHUNWALA

Will the Mimstei of IRRIGATION 
AND POWER he p le a s e d  to state

(a) whethei Government have de
cided to ^et up a Cential Body to 
control Central Power Generation and 
V ovei Unu-.,

(b) *1 not, when the flnftl decision
is likely to be taken in the m atter, 
and

(t)  what vull be its composition’

THE MINISTER OF IRRIGATION 
AND POWER (DR K L RAO) (a) 
to (c ) In order to meet the grow m g  
demand loi powoi the installed gene- 
latm g t^paolv is likpiv to increase 
irom about in nulnon ky, at the 'Od 
of the Fourth Plan to about 40 million 
kw at thn end of the Fifth Plan In 
ihe context of ‘•mb loisi" oov'c-r deve
lopment programme and Iht netd for 
cioMdin? economic power supply 
♦hnu^h large pou t t  stations and m- 
"(Giote^ operation of pcwer systems

the question of restructuring the  
electi lcity supply industry is undei 
study Regional Power Generation 
bodies w ith a coordinating Central 
body will be considered as a part of 
this re-structunng.

Demand ol Nylon Yam producing 
Units for more Raw Material Import 

licences

*204 SHRI K SURYNABAYANA - 
Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to state

(a) whether some of the Nylon 
Yarn producing Units m the country 
are working more than the prescrib
ed capacity and are asking for more 
jaw  material import licences?

(b) it so, the names of such uni lb 
and the reasons for granting them 
import licence for raw material in  
excess of their licenced capacity

-rl

(c) the action taken or being taken 
against these unit for violating the 
terms of the licences for raw materia* 
granted to them’

THE MINISTER OF LAW AND 
JUSTICE AND PETROLEUM AND 
CHEMICALS (SHRI H R GOKH 
ALF) (a) and (b) Four Nylon Fila
ment yarn manufacturers have been 
producing above the permissible level 
of 125 per cent of their licensed capa 
city The names of these units are 
Modipon, Century Enka, G arw ait 
Nylons and J. K Synthetics Three 
of these have been given raw material 
under the pol«y for release of import
ed raw materials foi priority indub 
tries" no replenishment basis upto 125 
per cent oi licensed capacity The 
lourth unit viz. J  K Synthetics, has 
been given raw material on the basis  
of replenishment at the actual level 01 
consumption which has been above 
125 Der cent of the licensed capacity 
This has been done to augment indi
genous production of nylon filament 
yam  which has been in short supply 
and because of which the weaving 
industiy particularly m the Small




